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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 521 OF 2022

...Applicant

VERSUS
... Respondents

< "T‘F“

AND
- ;"r IN THE MATTER OF:

(%S//i?:abu Narayan Kushwaha and Vyas Verma
Partners of KVV Infratech & Traders
[Mining leaseholder of the Subject Mine]

...Respondent No. 28

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO. 28,

BABU NARAYAN KUSHWAHA AND VYAS VERMA (KVV

INFRATECH & TRADERS) IN COMPLIANCE OF THE ORDER DATED

17.10.2023 BY THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPLE BENCH. NEW DELHI.

I, Vyas Verma, S/o Triveni Prasad Verma | aged about 34 years,

—

R/o  House No. 5, Srijan Vihar, Vipul Khand 5, Gomti Nagar, Lucknow,
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1. That I am the Partner of Respondent No. 28 i.e. KVV Infratech &
Traders (“Answering Respondent”) in the captioned Original
Application bearing O.A. No. 521 of 2022 and I am well conversant
with the facts and circumstances of the present case and competent and

Authorized to swear the present Affidavit.

2.  That the Answering Respondent is the leaseholder of the mining lease
consisting an area of 2.02 Hectare for Sandstone situated at Araji No,
497 and 198, Vill.- Sonpur, Chakjata Teh.- Chunar, Mirzapur

(hereinafter referred to as “Subject Mine”).

3.  That the present Comf)liance Affidavit is being filed in pursuance and
in compliance of the Order dated 17.10.2023 whereby this Hon’ble
Tribunal directed the Respondents in OA No. 521/2022 to file
Compliance Affidavit/Responses with respect t6 the EC/Consent

Conditions including CSR/CER Conditions.

// %\‘boTA S j;\'[ hat the present O.A. No. 521 of 2022 came to be registered on account
f 9? i ajrey “mgh %

of the Letter Petition submitted by the Applicant, namely Shri

@7 mp,ilma Nand, which has been treated and registered as an Original
: 2}

%\Q&&\}/ Application by this Hon’ble Tribunal. That vide the Order dated
01.09.2022, this Tribunal constituted a Joint Committee to verify the
factual position and take remedial action, the report of which was

submitted before this Hon’ble Tribunal on 03.02.2023.

-



4456

That vide Order dated 27.04.2023, this Hon’ble Tribunal directed that

un

the 40 mining lease Project Proponents (one of which is the present
Respondent) shall be impleaded in the O.A. No. 521/2022 taking into
consideration that the Report of the Joint Committee had submitted that
40 Project Proponents were required to obtain CTE/CTO from UPPCB
but the said Project Proponents have not obtained the same, which has
resulted in violation of the provisions of the Water (Prevention &
Control of Pollution) Act, 1974 and Air (Prevention and Control of
Pollution) Act, 1981. Further, it is submitted that the Serial No. 2.9 of
the Joint Committee Report contains observations with respect to the

Subject Mine of the Answering Respondent.

6. Procurement of CTO from UPPCB dated 25.05.2023: Remedial

.. Measures taken by the Answering Respondent in accordance with

n\ :?"'_ :

N "N
s
ﬁ - aj’&gge Observations/Recommendations of the Joint Committee
Gayra) Singh .,;
‘N fg;: i uate ort dated 03.02.2023 and the Orders of this Hon’ble Tribunal

procurement of Consent to Operate i.e. CTO from UPPCB. However,
this deficit has been duly and promptly addressed by the Answering
Respondent and proper remedial action has now been taken by the

Answering Respondent by way of securing the required Consent to
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Operate from the Pollution Board, thereby establishing that the
Answering Respondent adheres to the safety and precautionary
standards of the applicable environmental statutes. Notably, the
Answering Respondent was granted Consolidated Consent and
Authorization on 25.05.2023 under Section 25 of the Water
(Prevention & Control of Pollution) Act, 1974 and under Section 21 of
the Air (Prevention and Control of Pollution) Act, 1981. A true copy
of the said CTO Dated 25.05.2023 duly signed by the Chief
Environmental Officer of UPPCB has been annexed herewith and

marked as ANNEXURE — 1 to this Compliance Affidavit.

Thus, pursuant to and in compliance with the Order of this Hon'ble

Tribunal and the Observations/Recommendations of the Joint

ra! Singh

Vol e go Operate (CTO) and has secured it along with the duly approved
S e lnier
P ?‘_,t :

"% \‘;‘\u‘“ : 0, @é&g;so]idated Consent and Authorization (“CCA”) by the Uttar Pradesh
NI e | |
\\\‘M PU?‘ ~~ Pollution Control Board. Therefore, the Answering Respondent is no

longer part of the project proponents who do not possess the CTO from

UPPCB.



4458

7. Procurement of Environment Clearance dated 26.08.2016 by the

Answering Respondent

The Answering Respondent had been operating the Subject Mine in
question only after obtaining all the due permissions from the Ministry
of Environment, Forest and Climate Change, which is also evident

from that fact that the District Level Environmental Impact Assessment

Authority (“DEIAA”), Uttar Pradesh vide reference No.

263/Parya/ DEAC/Sandstone/MZP/2016 dated 26.08.2016 has issued

Environmental Clearance (“EC”) to the Present Respondent herein for

Sandstone (Boulder mining) at the Subject Mine. A true copy of the EC
dated 26.08.2016 granted to the Answering Respondent is being

annexed herewith and attached as ANNEXURE -2

8\ Compliance vis-a-vis CSR/CER Responsibilities of the Answering

OTA espondent
/@anf ﬁzxgb\{’ pre

2 %)ropos the Corporate Environmental Responsibility (CER) of the
ﬁg@ering Respondent, it is relevant to note that the details of the
é)/cpenditurc that should be involved in such CSR/CER activity is
provided in the CER Notification No. 22-65/2017-1A.111 dated
01.05.2018. Notably, in the case of the Answering Respondent, the said
Notification dated 01.05.2018 provides that in enterprises where the

capital investment is less than 100 Crores and the Project is a

%- il
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Greenfield Project (as opposed to a Brownfield Project), the Percentage
of Capital investment that should be used towards CER activities
should be Two (i.e. 2%). This 2%, in the case of the Answering
Respondent amounts to Approximately Rs. 7 lakhs. Notably, the
Notification dated 01.05.2018 also stipulates that the proposed CER
activities should be rcstricted to the affected arcas around the Project
(in the case of the Answering Respondent, this area would be Sonpur

Chakjata Gram Sabha).

9. In light of the above, it is imperative to state that the Answering
Respondent has duly fulfilled its CER Responsibilities. Notably, the

Answering Respondent has, in the area of Sonpur Chakjata Gram

Sabha, installed 11 Solar Street Light Pole System which has costed

) OMR 2,45,000/- to the Answering Respondent. Moreover, the

by the Answering Respondent.  The Tax Invoices for the
abovementioned expenditures are annexed herewith and marked as
ANNEXURE-3 to this Compliance Affidavit. Further, Photographic
proofs of the CSR activity of the Answering Respondent viz. the
painting and repair work in the primary and middle school, along with

the acknowledgement letters from the said schools is being annexed

g
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herewith and marked collectively with ANNEXURE -3 to this
Compliance Affidavit. Lastly, apropos the installation of solar lights in
the Sonpur Chakjata Gram Sabha area, Photographic proofs of the
installation of the said solar lights, which are duly stamped and signed
by the Regional Panchayat Member are being annexed herewith and
marked collectively with ANNEXURE -3 to this Compliance

Affidavit.

10. Compliance Status of Conditions in CTO dated 25.05.2023 granted

to the Answering Respondent.

a) The Subject Mine of the Answering Respondent has continuously

maintained and monitored the Ambient Air and Quality in the

//QQOTWR premises as per the CTO Conditions. Similarly, the restrictions in

/{ ®&"f Gaguay ;imgh the CTO regarding the noise have also been duly adhered to by the

h‘m‘
‘ Answering respondent (both day and night time restrictions). In
‘ -.-:) --'_!.'lll

e '\ 's ort of this, the Ambient Air Monitoring and Analysis Reports
*’Rz APUR A __Jaf’p g y p

from 2016 to 2022 are being annexed herewith and marked as
ANNEXURE -4 that shows that the unit of the Answering
Respondent has maintained the suspended particulate matters
within the limit as specified by the Central Pollution Control Board
(particular limits mentioned in the Report). The said reports are

from Government Approved Labs.
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b) Ambient Noise Monitoring Reports from 2016 to 2022 have also
been annexed and marked collectively with ANNEXURE-4 that
specifically show the Day time and Night time noise level within
the specified limits as per the Central Pollution Control Board. The

said reports are from Government Approved Labs.

¢) In compliance of the conditions of the CTO dated 25.05.2023 the
Answering Respondent has installed Ambient Air Monitoring
Station and has also established Water Sprinkling arrangement for

suppression of dust.

d) In compliance of the conditions of the CTO dated 25.05.2023 the
Answering Respondent has established effluent treatment system

and also covers all tractors used in transportation of stones by

}iln compliance of the conditions of the CTO dated 25.05.2023 the
@r’@wering Respondent readily provides the inspection book at all
i ;:imes at the time of inspection by the Board’s officials. Moreover,
the Answering Respondent maintains good house keeping, along

with maintaining all the valves/pipes/ drains leak proof.

f) In compliance of the conditions of the CTO dated 25.05.2023 the
Answering Respondent has Procured the required permission from

the Ground Water Department for extraction of ground water.

Wy

g
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11. Compliance Status of Conditions in EC dated 26.08.2016 granted

to the Answering Respondent.

a) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent maintains the Ambient Air Quality at the
boundary of the mine in accordance with the Prescribed norms

in MoEF Notifications.

b) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent controls the fugitive dust generation and

keeps the vehicular emmissions under control

¢) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent controls the noise levels below 85 dBA

in the work environment.

“ o,

P T é‘?j; d) In compliance with the conditions of EC dated 26.08.2016, the

/ e%aa'"' |
(% i Gagay Stagh

Answering Respondent provides the working personnel with
i,

LS
_ @ protective respiratory devices like masks and impart adequate

7
)aining and information on safety and health aspects.

e) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent has made sure that the project site is not

a part of No development Zone.

f) In compliance with the conditions of EC dated 26.08.2016, the

Answering Respondent does not store explosives at the site and

L
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the Answering Respondent limits the transportation of the

materials to day time hours only.

g) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent maintains sprinkling of water on haul

roads to control dust.

h) In compliance with the conditions of EC dated 26.08.2016, the
Answering Respondent has developed more than 33% green belt

according to the CPCB guidelines.

12. Compliance vis-a-vis the Observations of the Joint Committee

Report

a) The permissible quantum of production of sandstone is
80,000m3 per annum whereas the Answering Respondent has

excavated only 3,33,476 m3 of sandstone till date which is well

)} '?j,. within the permissible limit of sandstone in that timeframe.

" Sagh %) Pillars at each co-ordinates mentioned in the EC have been

clearly visible at the site, which is evident by the photographs
that are being attached herewith and marked as ANNEXURE-5
¢) There is proper fencing around the periphery of the lease area,

which has been duly erected. Qq \ é
U
. "

10
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d) Proper mechanism of sprinkling of water and water fogging is
deployed to suppress the dust in and around the lease area during

mining and transportation of the material.

Thus, it is submitted that the Answering Respondent has duly complied
with the Conditions of the CTO, Conditions of the EC, its Corporate
Environment Responsibilities and the Observations/Recommendations
of the Joint Committee Report. It is also submitted that proper remedial
measures have been taken by the Answering Respondent with respect
to the shortcoming that were existing earlier and now the Answering
Respondent has all the Clearances/Permissions to operate the mine viz.

Environmental Clearance and Consent to Operate. Thus, the primary

deficit on the part of the Answering Respondent for which this Hon'ble

Tribunal had stopped the mining activity i.e. lack of CTO from UPPCB

- has been duly addressed by the Present Respondent and proper

statutes.

by

VAN

11
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That the present Compliance Affidavit has been drafted under my
instructions and the contents herein are true and correct to the best of

my knowledge and beliefs.

That the Annexures filed along with the Present Affidavit are true

copies of their respective Originals.

That the Answering Respondent further craves leave of this Hon’ble
Tribunal to file additional documents pertaining to compliances or
add/amend/substitute its submissions and averments as and when it is
directed by this Hon’ble Tribunal or it is necessary for proper

adjudication of the matter.

That the present Compliance Affidavit is made bonafide and in the

interest of justice.

€
%' DE;@NENT

VERIFICATION

Verified at /"] /R ALY /< on this AL ) day of November, 2023 that the

contents of the above-mentioned affidavit are true and correct to the best of my

knowledge, belief and ability and no part of it is false and nothing material has

R o |

DEPONENT

12
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- ANNEXURE -1
m Uttar Pradesh Pollution Control Board
“’%Jﬁ%zx Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

184626/UPPCB/Sonebhadra(UPPCBRO)/CTO/both/MIRZAPUR/2023 Date: 25/05/2023
To,
M/s
SHRI BABU NARAYAN KUSHWAHA(SAND STONE)
ARAZI NO. 497 AND 198 AREA-2.02Ha, VILL. SONPUR, Application Id-
CHAKJATA, TEHSIL-CHUNAR, DISTRICT-MIRZAPUR(U.P.) 21246668

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to SHRI BABU NARAYAN KUSHWAHA(SAND STONE) located at ARAZI
NO. 497 AND 198 AREA-2.02Ha, VILL. SONPUR, CHAKJATA, TEHSIL-CHUNAR, DISTRICT-
MIRZAPUR(U.P.). subject to the provisions of the Water Act, Air Act and the orders that may be made
further and subject to following terms and conditions :-

1. This CCA SHRI BABU NARAYAN KUSHWAHA(SAND STONE) granted for the period from
25/05/2023 to 31/12/2027 and valid for manufacturing of following products.

S |Product Quantity Unit

No

1 |Building Stone (Sand |80000 Cubic MetersY ear
Stone)

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point
Domestic 1.0KLD Septic Tank Soak Pit

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Par ameter Standard

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
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dispatched immediately.
(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

SNo. Air Typeof fuel| Stack no Control Height of
Pollution Device Stack
Source
1 Dust Particulate water
emission Matter sprinkling
during system and
manual Green Belt for
mining, controlling dust
transportati emission.
on and
loading/unl
oading of
Building
Stone
(Sand
Stone).

Emmission Quality Standards

S No. Stack no Parameters Standards

1 Particulate Matter Ambient Air
Standard as per
E(P) Act 1986.

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(ii) The unit will not use any type of restricted fuel.

ii1) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time: from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leqg

Day |[Night| Day | Night| Day |Night| Day | Night
Time| Time| Time| Time | Time| Time| Time| Time

75 70 | 65 | 55 | 55 | 45 | 50 | 40
4. Essential documentsto be submitted by the Industry/Unit as Applicable :-
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(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit hasto comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipul ated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. Theindustry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.
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Specific Conditions:-

1. This consent is valid for production of Building Stone (Sand Stone)- 80000 Cu Meter/Y ear by opencast
and semi mechanized mining in 2.02 hectare leased area at ARAZI NO. 497 AND 198, VILL. SONPUR,
CHAKJATA, TEHSIL-CHUNAR, DISTRICT-MIRZAPUR.

2. The proponent shall ensure the compliance of Hon’ble NGT orders passed in the OA No. 521/2022
Sampoornanand Vs State of U.P. in connection with adverse effects on the public and environment due to
illegal mining and blasting at higher intensity than the prescribed standard. Mining shall not be donetill the
resumption of mining activity by Hon’ble NGT.

3. In compliance of Hon’ble NGT order dated 24.04.2023, mining shall be done only after getting permission
from District Administration.

4. Mining unit shall comply with the conditions of Environmental Clearance issued by District Level
Environment Impact Assessment Authority (DEIAA) vide Letter No.
263/Parya/DEA C/Sandstone/M ZP/2016, Dated- 26.08.2016 and submit its compliance report to UPPCB.
5. Controlled blasting techniques with sequential blasting shall be adopted. The blasting shall be carried out
in the daytime only.

6. The proponent shall submitted compliance report of condition imposed in EC within every six month.

7. The proponent shall install Ambient Air monitoring station as per condition imposed in Environment
Clearance.

8. The proponent shall establish Water sprinkling arrangement for dust suppression.

9. The proponent shall establish Effluent treatment system to treat the waste water from the mine.

10. The proponent shall submit the Ambient air quality monitoring report of impact zone/buffer zone and at
the corners of mining lease on quarterly basis to the Board.

11. If the lease agreement expires prior to 31-12-2027, then the validity of this CTO shall stand expired
simultaneously with the expiry of mining lease.

12. Mining shall be done as per EC issued by DEIAA and directions given by Mining Department/District
Administration.

13. Unit shall develop and maintain green belt as per the conditions of Environmental Clearance.

14. Unit shall not withdrawal ground water for any industrial activity without obtaining necessary permission
from UPGWA.

15. The domestic effluent shall be treated through septic tank/soak pit or provide mobile toilet facility.
Industry shall maintain ZLD.

16. Unit shall make water sprinkling arrangement through Tankers for dust suppression at different sources
of dust emission during mining, transportation, loading and unloading of Building Stone (Sand Stone).

17. Unit should operate and maintain installed water sprinkler system effectively and continuously to achieve
the standards prescribed under E(P) Rules, 1986.

18. Unit shall submit Ambient air monitoring reports of NABL accredited laboratory on quarterly basis to the
Board.

19. All trucks, tractors used in transportation of Building Stone (Sand Stone) shall be covered by canvas
sheet to prevent dust emission.

20. Water will be sprayed after loading activity (if Building Stone (Sand Stone) collected could be dry
condition)

21. The dust suppression measures like water spraying will be done on the haul roads and working areas.

22. Industry should comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016.

23. Solid waste should be disposed in such manner, so that no water, air and soil pollution takes place.

24. Industry shall abide by directions given by Hon'ble Court, MOEF& CC, Central Pollution Control Board
and UPPCB for protection and safe guard of environment from time to time.
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25. The unit shall submit the latest copy of Audited Balance Sheet/C.A. Certificate (Fixed Assets+ Current
Assets - Current Liabilities) for verification of the Consent fee payable by the industry within 15 days. In
case CTO fee dues then it shall be submitted to the Board immediately.

26. Consent fees if revised, shall be payable by industry from the date of its applicability.

27. Industry shall comply with the relevant provisions of Environmental Laws.

28. If closure order isissued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of closure order,
the CTO will automatically be effective with additional conditions mentioned in the closure revocation
order.

Digitally signed by RAJENDRA

RAJENDRA SINGH sineH
Date: 2023.05.29 10:47:59 +05'30"
Chief Environmental Officer (circle-2)
Copy to:

Regional Officer, UPPCB, Sonbhadra with direction to send the compliance report of CTO conditions on
quarterly basis. Digitally signed by RAJENDRA
RAJENDRA SINGH sincH

Date: 2023.05.29 10:48:19 +05'30'

Chief Environmental Officer (circle-2)
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R/o ||‘Nn,:7\h.‘ﬂ'\'|l:la’:21'-'. Gitapalh,
Alambag, District- Lucknow,
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Dear Sir,

Please refer to your application letter dated 20/08/2016 addressed to the Member Secretar,

DEIAA Committee, District-Mirzapur. The project proponent also submitted the Underaking project
proponent and consultant that the all information/data submitted with regards 10 a;:i':c;[;: o for
environmental clearance is correct and true to best of their knowledge. '

A presentation was made by the project proponent alongwith their consultant Ind Tech House

Consult. The proponent through the documents submitted and presentation made, informed the
committee that:

e

W

o0 =

10.
1.

12.

13.

The environmental clearance is sought for Sand Stone (boulder mining) at Bhukhand Aaraj
No. 497 & 198, Village-Sonpur Chakjata, Tehsil-Chunar, District-Mirzapur, U.P. (Leased
Area-5.00 acres).

The Project proposal falls under category «B-2” of EIA Notification, 2006 (as amended).

The mine lease area located between latitude N Pillar (A) 25°0229.80", (B) 25°0229.98", (C)
25°0226.01", (D) 25°02'26.80" and Longitude E Pillar (A)83°00'02.10", (B) 83°0010.34"(C)
83°00'09.78", (D) 82°0C'01.49".

Mining will be opencast and Semi-mechanized.

The water requirement will be limited to 13. 3KLD and supplied through Tankers, will be meet
out from bore well/dug wells.

Mining is proposed for Building Stone, Sand Stone and Quartizite as applied. The land used
for mining area is stony land in nature and lease area is not covered with any vegetation.

The ultimate depth of mining will be 15 meter. .

The mining operation will not be carried out in safety zone of any bridge or embankment of in
eco-fragile zone such as habitat of any wild fauna.

The annual production of 80,000M? /annum Sand Stone is proposed.

Solar lights will be used for site office only & diesel genrator will be used for other activities.
The mining is proposed as opencast semi-mechanized type and for cleaning the face by
blasting will be done.

This project does not attract any of the general conditions applicable on mining projects
specified in EIA Notification 14/09/2006.

Regarding the project no litigation is pending in any court.

Based on the recommendations of the District Level Expert Appraisal Committee (meeting

held on 22/08/2016) on the above said project, The District Environment Impact Assessment Authority

IQ.]
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has decided 10 grant the Environmental € learance 1o the title |
annum Sand Stone from mining lease Area 03.00 acres is valid ull lease period
General and specific Conditions: o
A. General Condition:

)
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10.
1.

12.
13.

14,

15.

16.

17.

Any addition of the mining area, change of Khu,r:f numbess, enhancement of Capatity, o atge
in mining technology, modemization and scope of working shall required prior envisonmens,
clearance as per EIA notification, 2006.

No change in the calendar plan including excavation, quantum of mineral and waste shzli te
made.

Mining will be carried out as per the approved mining plan. In case of any violation of minin
plan_ the Environmental Clearance gi\’C!’l by DEIAA will be deemed null & void.

Four ambient air quality monitoring stations shall be established in the core zone 25 well 25 &
the buffer zone for RSP.\’. SP.\J, SO;, .\'Og moni!f.-rir.g. Loczation of the stations should b
decided based on the meteorological data, topographical features and environmentally and
ecologically sensitive targets and frequency of monitoring should be underizken in
consultation with the State Pollution Control Board. The monitored data for criteria pollutants
shall be regularly up loaded on the company’s website and also displayed a1 website.

Data on ambient air quality (RSPM, SPM, SOz, NO;) should be regularly submitted 1o the
Regional office. MoEF & CC, Gol., Lucknow and the State Pollution Control Bozrd / Centrz!
Pollution Control Board once in six months.

Ambient air quality at the boundary of the mine premises shall confirm 1o the nomms prescribed
in MoEF & CC notification noGSR/826(E) du. 16.11.09.

Fugitive dust emissions from all the sources shall be controlled regularly. Water sprzving
arrangement on haul roads, loading and unloading and at transfer points shall be provided and
properly maintained.

Measures shall be taken for control of noise levels below 85 dBA in the work environment
Workers engaged in operations of HEMM. etc. shall be provided with ear plugs / muffs and
health records of the workers shzll be maintained.

Industrial waste water (workshop and waste water from the mine) should be properly collecied,
treated so as to conform to the standards prescribed under GSR422 (E) dated 19th May, 1991

and 31st December. 1993 or as amended from time to time. Oil and zrease trap shall be
installed before discharge of workshop effluents.

Personnel working in areas shall be provided with protective respiratory devices like mask and

they shall also be imparted adequate training and information on safety and health aspects.

Special measure shall be adopted to prevent the nearby settlements from the impacts of mining
activities.

The transportation of the materials shall be limited to day hours time only.

Provision shall be made for the housing the labourers within the site with all necessary
infrastructure and facilities such as fuel for cooking, mobile toilets, safe drinking water,
medical health care, creche etc. The housing may be in the form of temporary structures 1o be
removed after the completion of the project.

A separate Environmental Management Cell with suitable qualified personnel shall be set-up
under the control of a Senior Executive, who will report directly to the Head of the
Organization.

The Project Proponent shall inform to the DEIAA, MoEF & CC, Gol, Lucknow and Regional
office, 'Smc Pollution Control Board regarding date of financial closures and final approval of
the project by the concerned authorities and the date of start of land development work.

The funds earmarked for environmental protection measures shall be kept in separate accoant

and shall not be diverted for other purpose. Year wise expenditure shall be reported 10 the
DEIAA Mirzapur, MoEF, and Regional office, State Pollution Control Board.

The Regional Office, MoE.F & CC, Gol, Lucknow and State Pollution Control Bozrd skall
monitor compliance of the stipulated conditions. A complete set of documents, inchxding

e
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20. The Project Proponent has to submit half yearly compliance report of the

nvironmental clearanc : e : stipulated pric
enviro tal clearance terms and conditions in hard and soft copy to the DEIAA M 4 prior
Ist June and Ist December of each calendar year. Mirzapur on

! sue
irded eny ironmenta) ¢

e e DEI"_\A ey alter/modify the above conditions or stipulate any further condition in the
interest of environment protection.
g i |

22 Concealing factual data or submission of false/fabricated data and failure 1o comply with any

of the conduiops_ mentioned above may result in withdrawal of this clearance and attract action
under the provisions of Environment (Protection) Act. 1986.
B. Specific Conditions;

1. The Environmental clearance will be co-terminus with the mining lease period.

2. Environmental clearance is subject to obtain forest clearance under Forest (Conservation ) Act
1980 as applicable.

3. Wildlife conservation plan shall be prepared in consultation with the wildlife department and

implemented within six months. The plan shall comprise of in-built monitoring mechanism

with special emphasis to protection of Schedule- I species. The status of implementation shall
be submittal to the DEIAA Mirzapur.

4 Local employable youth shall be trained in. skills relevant to the project for eventual
employment in the project itself and to the extent feasible. Outside people shall not be
employed.

5. A 50 m barrier of no mining zone all along the side(s) facing the nallah (if any) passing

through the lease area or if passing adjacent the lease shall be demarcated and thick vegetation
of native species raised, Status of implementation shall be submitted to the Regional Office of
the Ministry on half yearly basis.

6. Sand stone lease depth of mining should be restricted not more than 20meter from surface.

{ Shelter belt i.e. Wind Break consisting of adequate tiers of plantations around lease facing the
human hzbitation, school / agricultural fields etc. (if any in the vicinity) shall be raised.

Blast vibration study shall be carried out and report submitted to the UPPCB / DEIAA.
Personnel exposure monitoring for dust shall be carried out for the worker, and records
maintained.

10.  Need based assessment for the nearby villages shall be conducted to study economic measures
which can help in upliftment of poor section of society. Income generating projects / tools such
as development of IT fodder farm, fruit hearing orchards, vocational training etc. can form a
part of such programme. Company shall provide separate budget for community development
activities and income generating programmes. This will be in addition to vocational training
for individuals imparted to take up self employment and jobs.

Land-use pattern of the nearby villages shall be studied and action plan for abatement and
compensation for damage to agricultural land/ common property land (if any) in the nearby
villages due to mining activity shall be submitted to the Regional Office of the Ministry within

six months. Annua'l status of implementation of the plan and expenditure thereon shall be
reported to the Regional Office of the Ministry from time to time.

o dh o
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Rainwater harvesting shall be undertaken to recharge the groundwater sources. Siy,,.
implementation shall be submitted to the Regional Office of the Ministry within six 111:1,.
and thereafter every year from the next consequent year. \
Measures for prevention and control of soil erosion and management of silt (as applicah-._n
shall be undertaken. Protection of dumps, if generated, against erosion shall be carried out wiy,
geo-textile matting or other suitable material, and thick plantations of native trees and shrubg
shall be carried out at the dump slopes. Dumps shall be protected by retaining walls.

Waste management plan should be in accordance to the approved mining plan. Trenches /
garland drains (as applicable) shall be constructed at foot of dumps and coco filters installed at
regular intervals to arrest silt from being carried to water bodies. Adequate number of Check
Dams and Gully Plugs shall be constructed across seasonal/perennial nallahs (if any) flowing
through the ML area and silts arrested. De- silting at regular intervals shall be carried out.
Garland drain of appropriate size, gradient and length shall be constructed (as applicable) for
both mine pit and for waste dump and sump capacity shall be designed keeping 50% safety
margin over and above peak sudden rainfall (based on 30 years data) and maximum discharge
in the area adjoining the mine site. Sump capacity shall also provide adequate retention period
to allow proper settling of silt material. Sedimentation pits shall be constructed at the corners
of the garland drains and de-silted at regular intervals.

Groundwater in the core zone shall be regularly monitored for contamination and depletion due
to mining activity and records maintained. The monitoring data shall be submitted to the
regional office of the Ministry regularly. Further, monitoring points shall be located between
the mine and drainage in the direction of flow of ground water shall be set up and records
maintained.

Fugitive dust generation shall be controlled. Fugitive dust emission shall be regularly
monitored at locations of nearest human habitation (including schools and other public
amenities located nearest to sources of dust generation as applicable) and records submitted to
the Regional Office of the Ministry.

Occupational health and safety measures for the workers including identification of work
related health hazards, training on malaria eradication, HIV and health effects on exposure to
mineral dust etc, shall be carried out. The company shall engage a full time qualified doctor
who is trained in ocupational health. Periodic monitoring for exposure to respirable mineral
dust on the workers shall be conducted and records maintained including; health records of the
workers. Awareness progamme for workers on impact of mining on their health and
precautionary measures like use of personal equipments etc. shall be carried out periodically
Review of impact of various health measures undertaken (at interval of five years of less) shall
be conducted followed by follow up action wherever required.

Top soil (if any) and solid waste shall be stacked properly with proper slope and adequate
safeguards and shall be utilized for backfilling (wherever applicable) for reclamation and
rehabilitation of mined out area in accordance to the reclamation plan of approved mining plan.
Top soil shall be separately stacked for utilization later for reclamation and shall not be stacked
along with over burden. .

Overburden (OB) shall be stacked at earmarked dump site(s) only and shall not be kept active
for long period. The maximum height of the dump shall not exceed 30 m, each stage shall
preferably be of 10 m and overall slope of the dump shall not exceed 28°. The OB dump shall
be backfilled. The OB dumps shall be scientifically vegetated with suitable native species to
prevent erosion and surface run off. Monitoring and management of rehabilitated areas shall
continue until the vegetation becomes self-sustaining. Compliance status shall be submitted to
the. Ministry of Enviromnent & Forests on six monthly basis.

Slope of the mining bench and ultimate pit limit shall be as per the mining scheme approved by
Indian Bureau of Mines / other Competent Authority.

Adequate plantation shall be raised in the ML area haul roads, OB dump sites etc. Green belt
development shall be carried out considering CPCB guidelines including selection of plant

» ‘ ‘
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Adequate air monitoring. stations shall be installed in areas of human habitations nzar the min
and.the results of ambzept. air quality shall be maintained and regularly sub::ir;e;h'c:hai
Regional Office of the Ministry. The monitored data for criteria pollutam-s shall :\e r»g:u'laril.-
uploaded on the company’s website and also displayed at project site. WS
T'he waste water from the mine shall be treated to conform to the prescribe standards befors
discharging in to the natural stream. The discharged water from the falling Dam (if any) shall
be regularly monitored and report submitted to the RO. Ministry of Environment & Forests znd
the State Pollution Control Board.

Vehicular emissions shall be kept under control and regularly monitored. Vehicles used for
transportation of mineral and others shall have valid permissions as prescribed under Centrzl
Motor Vehicle Rules, 1989 and its amendments.. "Transportation of mineral shall be done only
during day time. The vehicles transporting mineral shall be covered with a tarpaulin or other
suitable enclosures so that no dust particles/fine matters escape during the courss of
transportation No overloading of mineral for transportation shall be committed. The trucks
transporting mineral shall not pass through wild life sanctuary.

Prior permission from the Competent Authority shall be obtained for extraction of ground
water, if any.

Action plan for implementation with respect to suggestions / improvements and
recommendations made during public consultation/hearing (as applicable) shall be submiti=d
to the Ministry and the State Govt. within six months. (no public hearing is conductzd for
projects less than 5 ha area of B2 category) _ _

A final mine closure plan, along with details of Corpus Fund, shall be submitted (if applmbk}n
to the RO Ministry of Environment & Forests & DEIAA, SEIAA UP, 5 years in advance of
final mine closure for approval. .
Solid waste material viz gutkha rappers, plastic bags, glasses etc. to be generated durmg
project activity will be separately stored in bins and managed 2s per Solid Waste Management
rules.

Issues raised during public presentation be strictly complied during operation phase. (no public
hearing is conducted for projects less than 5 ha area of B2 category) )
Project proponent should maintain a register for information on (a) Quantity of material

excavated / collected (b) manpower and (c) Number of Trucks deployed for transportanon of
mineral per day.

In case project falling within 10 Km area of wild life sanctuaries a clearance from the National
Board of Wild Life is to obtain even eco-sensitive zone (ESZ) has not been earmarked.

Project does not fall under any buffer zone of no-development as declared/identified under any
law.

33% Green belt development shall be carried out considering CPCB guidelines including
selection of plant species and in consultation with the local DFO/ Agriculture Department
Herbs and shrubs shall also form a part of aforestation programme besides tree plantation. The
company shall, involve local people for plantation programme. Details of year wise

e —————
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e above stipulated conditions will be enforced inter-alia, under ¢ isi
(Prevention & Contm{]) of Pollution) Act, 1974; the Air (Prevention & Comrl:)el EIEH'OP\:TIIEESOE)%T; \F;;ii
the Environment (Protection) Act, 1986 and the Public liability Insurance Act, 199] alor1g""’i£h their
amendments and rules made there under and also any other orders passed by the Honble Courts of Law
relating to the subject matter.

The project proponent will have to submit approved plans and proposals incorporating the
conditions specified in the Environmental Clearance within 03 months of issuance of this clearance.
The DEIAA/SEIAA/MOEF reserves the right to revoke the environmental clearance, it conditions
stipulated are not implemented to the satisfaction of DEIAA/ SEIAA/ MoEF may impose additional
environmental conditions or modify the existing ones, if necessary.

This is to request you to take further necessary action in matter as per provisions of Gazette
Notification No. S.0. 1533(E) dated 14/09/2006, as amended and send regular compliance reports to
the authority as prescribed in the aforesaid notification.

€ proposed site, this

(G.C. Ram)
Member Secretary,
DEIAA, Mirzapur (U.P.)/
SDM-Sadar, Mirzapur
N02"65 ....... /Parva/DEAC/ Sandstone/MZP/2016 _ Dated: As Above
Copyv for Information and necessary action to:
1. The Principal Secretary, Environment, U.P. Govt., Lucknow.

2. The Chairman SEIAA Dr. Bheem Rao Ambedker Paryavaran Parisar, Directorate of
Environment Uttar Pradesh.

3 Advisor, IA Division, Ministry of Environment, Forests & Climate Change, Govt. of India,
Indira Paryavaran Bhawan, Jor Bagh Road, Aliganj, New Delhi.

4. Chief Conservator, Ministry of Environment & Forests, Regional Office (Central Region),

Kendriya Bhawan, 5th Floor, Sector-A, Aliganj, Lucknow.

Director, Department of Geology & Mining, U.P. Lucknow.

District Magistrate, Mirzapur, U.P.

The Member Secretary, U.P. Pollution Control Board, TC-12V, Vibhuti Khand, Gomti Nagar,

Lucknow.
M enﬁg&creta ry,

8. Copy for Web Master/Guard file.
DEIAA, Mirzapur (U.P.)/

SDM-Sadar, Mirzapur

Novw
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M/S. KVV INFRATECH & TRADERS

(VYAS VERMA & BABU NARAYAN KUSHWAHA)

SONPUR CHAKJAATA, AHRAURA CHUNAR MIRZAPUR 231301
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. A B MARKETING

| JHAGGA DHOBI KI GALI
- WELLESLAYGANJ MIRZAPUR

| Phone - 7379343000
L Mail - a b markelingmzp@gmail.com

GSTIN : 09AAXFA4580G2ZX

3

Maodel/Terms of Payment

Involce No Invenee Date

T-000069 09/11/2023
- Way [l Mo

CREMNI

"u‘\'(" [y ripihon

| KW INFRATECH & TRADERS
SRUAN VIMAR COLONY HOUSE NO- 5 VIPUL KHAND

] 5 GOMTINAGAR 1UCKNOW State 09
| Phone No
' b

GSTIN - 0SAATFKI0ZBK1ZU

Party Order No Transport

Terms of Delivery

Account No._ - 50301640200
IFSC - IDINDDOMT09
Bank « Induan Bank, Miczapur

"SI Descrption of Goods MSN/ | GSTO]  Quantity| Rate | Per | D] Amaunt
No, SAC ] ) 1
1. SOLAR STREET LIGHT POLE SYSTEM 8543 12% 205 [20604 4 pes [o0n 4120880
[ | .
- SGST6 % ‘ 12472.53
) CGST6 % 12472.53
‘ ' Roundoff | 0.14
| i
-
| | |
| 1
|
i |
[ |
|
I = — | !
—
Tolal ) 46154 00
| Amount Chargeable (in words) s ol
| Rs. Forty Six Thousand One Hundred Fifty Four Only
r e e ]
HSN/ISAC Tasable Central Tas  State Tan 1ota
Value [ Rale Amount | Rate | Amount | ax Amoun
& .. CB543 T a120880 | 8% | 247063 B 24020 T34 0
Total 41208.80 4945 06

Tae Amsardt (i words )

Company PAN- AAXFA4580G

oy cnv e sold witl ol e taken hack o exchanged ©
patis e pad e date will atlract 24% mterest
AN et subpect b Jurisdic ation anly
sl e, Vin dhe b ation wil be g

Customer Seal and Signature

Four Thousand Nine Hundred Forty Five & Paisa Six bnfy

Company Bank Details
I ATIU L IR TR N LT % T

Mo Ny Sl M0 My
(R A T X PR

Tor A W MAHKETING

Avithornised Signatorny

O Somaae MARG §p Teun’ies
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Ongmnal Tor Buyel

nvoice No.

. Invoice Dale
A B MARKETING
| JHAGGA DHOBI KI GALI T-000070 09/11/2023
| WELLESLAYGANJ MIRZAPUR I
[ Payment F-Way Bill N
Phone : 7379343000 Maode/Terms ol Paymaen Wy 0
E-Mail : a.b.marketingmzp@gmail.com CREDIT
GSTIN : 09AAXFA4580G2ZX
Buyer Discoption
Parly Order N Transport
KVV INFRATECH & TRADERS LR PN
SRUAN VIHAR COLONY. HOUSE NO- 5. VIPUL KHAND
5 GOMTINAGAR |UCKNOW State 09 I
Terms of Deliviry
Fhone No Account No. - 50301640200
Emal IFSC - IDIBODOM709
GSTIN : 09AATFK3028K12U Bank - Indian Bank, Mirzapur
Sl Description of Goods HSN/ GST% Qimnhw Rale Per | Disco|  Amount
No SAC
1.| SOLAR STREET LIGHT POLE SYSTEM B541 12% 2 PCS (206044 PCS (000 |41208.80
SGST6 % 2472.53
CGSTE6 % 2472.53
Roundolfl 014
Total ) - 46154.00
Amounl Chargeable (in words) t U
Rs. Forty Six Thousand One Hundred Fifty Four Only _ I
HSN/SAC Taxable Central Tax. T State Tax Tuta
Value Rate| Amount Rae | Amount Fas Amnuin
. 8543 4120880 | 6% | 247253 [ 6% | 247253 4544 00,
Tolal 41208.80 1 avas06

Tax Amount (in words)

Company PAN- AAXFA4580G _

Bills nol pasd due date will atiract 24% interest
All disputes subject to Junsdication only
Prescribiod Sales Tas decharaton will be given

“Goods ance sold will nal be taken back or exchanged

Four Thousand Nine Hundred Forty Five & Paisa Six Only

Company Bank Details

Phonke Drwhomn Paonik. W 2ot
Account Noo 0301640200
PESED TV EROODDMN #0000

Customer Seal and Signature

lor A B MARKETING

Authonsed Signatary

Our Sofware MARG Erp 1905710
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TAX m Onigmial fet Huy
. nvuh::; No. Invoice D;]lt‘
A B MARKETING
JHAGGA DHOBI KI GALI T-000071 09/11/2023
WELLESLAYGANJ MIRZAPUR e _ —
B > o 1,
Phone : 7379343000 Mode/Terms ol Payment F-Way Hill No
E-Mail : a.b.marketingmzp@gmail.com CREDI
GSTIN : 09AAXFA4580G2ZX
Buyer Discription - - T
Party Order No Transpart
KWV INFRATECH & TRADERS
SRUAN VIHAR COLONY HOUSE NO- 5. VIPUL KHAND
5 GOMTINAGAR, LUCKNOW State 09 - e
Terms of Delvery
i Account No. - 50301640200
"“""I IFSC - IDIBODOM709
GSTIN : 09AATFK3028K12U Bank - Indian Bank, Mirzapur
5l Descnplion of Goods HSN/ | GST®]  Quantly | Rate | Por | Decsi] Ao
No| SAC B
1. | SOLAR STREET LIGHT POLE SYSTEM 8543 12% ) PCS |20604.4 PCS  [000 | 41208.80
SGST6 % 2472.53
CGST6 % 2472.53
Roundoff 0.14
i
Total - B 46154.00
Amounl Chargeable (in words) ESOL
Rs. Forty Six Thousand One Hundred Fifty Four Only o SR
HSNISAC Taxable Central Tax o Siale Ta Tolal
Value Ra!ﬁ_,.. Amount | Rate | Amount Tax Aunaun
- 8543 4120880 | 6% | 247253 6% | _2a72% 4944 06
Total 41208.80 il 4915 06

Tax Amount (in words) Four Thousand Nine Hundred Forty Five & Paisa Six Only

Company PAN- AAXFA4580G

“Gonds onee sold will not be taken back or exchanged © Bavrik Bt Honk M
Blls not pand diee date vall atlract 24% interest Account B SO 1000
Al disputes subject to  Junsdcaton only, HSC TOOOM 100

Praosserilead Sabiet Lax decharation will bae givien

Customer Seal and Signature

Company Bank Details

A
LI RAG IR

for A D MARKETING

Authonised Siguatory

T Our Saftware MARG Er 79057 14451
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TAX im

Oncymal Tor Py

_ Invoice No. Invoice Date
A B MARKETING
JHAGGA DHOBI KI GALI T-000072 09/11/2023
WELLESLAYGANJ MIRZAPUR
Mode/T s ol Pi ] Wi
Phone : 7379343000 Ll eV R e
E-Mail : a.b.marketingmzp@gmail.com CREDI1
GSTIN : 0SAAXFA4580G2ZX
Huyes Discripton T T
Party Order N ins
KVV INFRATECH & TRADERS Y et
SRIJAN VIHAR COLONY HOUSE NO- 5. VIPUL KHAND
5 GOMTINAGAR. LUCKNOW Siate - 09
Terms of Delivery
Phone No Account No. - 50301640200
; mal IFSC - IDIBOOOMT09
STIN : 09AATFKI028K1ZU Bank - Indian Bank, Mirzapur
51 Deserniption of Goods HSN/ GST% Quantity | Rate o -E Dise i Amount
No SAC S
1. | SOLAR STREET LIGHT POLE SYSTEM 8543 12% 2 PCS |20604.4 PCS  |0.00 | 41208.80
SGST6 % 2472.53
CGST6 % 2472.53
Roundoff 0.14
[
|
Total - 46154.00
Amount Chargeable (in words) FROI
Rs. Forly Six Thousand One Hundred Fifty Four Only )
HSN/SAC Taxable Central Tax ~ State Tax Total
Value Rate| Amount | Rate | Amoun Tan Aumg
8543 4120880 | 6% | 247253 6% | 24724 G4
Total 41208.80 _ i 4945 06

Tax Amount (in words)

Company PAN- AAXFA4580G

“Goods once sold will not be taken back or exchanged
Bills not pad due dote will attract 24% interesl.

Al disputes subject to  Junisdication only

Provsonitied Satess Las declaration will be given

Four Thousand Nine Hundred Forty Five & Paisa Six Only

Company Bank Details

[ ELIAL S TR T T ERTRTS K (T RTE
Account No o 50301640200
1 SE Y TIROOOM £

Customer Seal and Signature

for A B MARKETING

Authonsed Sugnatory

Our SoMtware MARG Erp 7905218050
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A B MARKETING
JHAGGA DHOBI KI GALI

| WELLESLAYGANJ MIRZAPUR

Phone : 7379343000

E-Mail : a.b.marketingmzp@gmail.com

GSTIN : 09AAXFA4580G2ZX

AR

Invoice No.

T-000077

Mode/Terms of Payment

CREDIT

Buyer Dscrpton

KWV INFRATECH & TRADERS

5 GOMTINAGAR LUCKNOW Stale 00

SRIJAN VIHAR COLONY HOUSE NO- 5. VIPUL KHAND

Terms ol Delivery -

Party Order No

Oruymnal Tor Buye
Invoice Dale

10/11/2023

F Way Bl No

e = =

Transpiort

Phone No Account No. - 50301640200
tmad IFSC - IDIBO0OMT09
GSTIN : 09AATFKI028K 12U Bank « Incdhian Bank, Mirzapur
SUL Description of Goods HSN/ | GSTO]  Quantty | Rate | Per [ Diset] Amount
No SAC !
1.| SOLAR STRELT LIGHT SYSTEM 9405 12% 2pCs (179714 pcs  |o.00 |:|5'M!.BG
|
SGST6 % I 2156.57
CGST6 % | 2156.57
. |
I
|
|
|
| |
|
|
Total - - 40256.00
Amount Chargeable (in words) RO
Rs. Forty Thousand Two Hundred Fifty Six Only -
HSNISAC Taxable Cential Tax State Tax |
——— yaue Rate] Amount | Rate | Amount | laxAn o
= 9405 3504286 | 6% | 2198467 | 6% | %S 13114
Total 35942.86 M1

Tax Amount (in words)

Company PAN- AAXFA4580G

All dimputes subjed o lunsdicalion only
I'u"u l1|-'1|_'|‘_r|a-'. Foam ados Lad iy wyill Los iivanii

“Goods once sold will not be taken back or exchanged ©
Balis maol o] dhoe date will attract 24% interest

Four Thousand Three Hundred Thirteen & Paisa Fourteen Oni;

Company Bank Details

[ R FETRTS FRTH [RETAN LRI
Aot N
LR

Customer Seal and Signature

M vy

HOUMITGAN R
FRINRROOOM £ (0

for A B MARKETING

T Our Somaare MARG Erp 1905215

Authonsed Sugnatony
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A B MARKETING
JHAGGA DHOBI KI GALI
WELLESLAYGANJ MIRZAPUR

Phone : 7379343000
E-Mail : a.b.marketingmzp@gmail.com

GSTIN : 09AAXFA4580G2ZX

TAX

Mode/Terms ol Paymenl

m Huyen

v fy
Invoh:i No. Invoice Date
T-000085 111112023

CREDI

Buyer Discrpton

KVV INFRATECH & TRADERS

5 GOMTINAGAR LUCKNOW State - 00

Phane No
Lmail
GSTIN : 09AATFKI028K1ZU

SRUAN VIHAR COLONY HOUSE NO- 5, VIPUL KHAND

Party Order No Transporn

Terms of Delvery

Account No. - 50301640200
IFSC - IDIBOOOMT09

Bank - Indian Bank, Mirzapur

Tax Amount (in words)

Company PAN- AAXFA4580G

Bl not paid due date will attracl 24% interest
Al disputes subject Lo Junisdication only
Prescnbed Sales Lax declaraton will be given

“Cooeds pice sold will nol be taken back or exchanged ™

Two Thousand One Hundred Fifty Six & Paisa Fifty Eight Only

Company Bank Details

itk biachicars Blaank N sapnar
Acconmnt Na o S030 100200
P TR0 S0

Customer Seal and Signature

lor AR MARKETING

Autharnised

QOur Soffware MARG Erp 79057 18440

I -Way Bl No

51 Descriplion of Goods HSN/ | GST™ Quantily [ Rate . Per | Discw] m;munl
No SAC N -
1.| SOLAR STREET LIGHT SYSTEM 9405 12% 1PCS (179714 PCS (000 [17971.43
SGST6 % 1078.29
CGST6 % 1078.29
Roundolf 0.01
) S s o
Tolal - 20128.00
Amount Chargeable (in words) F&Ot
Rs. Twenty Thousand One Hundred Twenty Eight Only —— -
HSNISAC Taxable Central Tax ___ ~ State Tax Total
Value Rate| Amount | Rate [ Amoun Lax Amount
Sl 9405 1797143 | 6% | 10/829 6% | 10/820 2150 58
- Total 1797143 2156 58

Signalury
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4496

VYAS VERMA & BABU NARAYAN KUSHVAHA

—_—

F13C &1 ATH:- Sonpur Primery & Junior High school |aTzT TUTA &1 ATH - RAJU SINGH wig:-
Hie ! o .
_ aF Pt 1 § TR FEAET
e | 23-10-2023| 24-10-2023] 25-10-2023] 26-10-2023] 27-10-2023] 28-10-2023] 29-10-2023 o I
. |KULDEEP PAINTER & . . o 5 o o - L 5 0,00
*  |CHITRKAAR 7 200 ,600.
2 RAJ KUMAR P A P P P P P 6 500 3,000.00
3 |SHYAM NARAYAN p P P P P p p 7 500 3,500.00
& |vikas p A p P P P P 6 500 3,000.00
5 |ANIL p P P P P P P 7 500 3,500.00
[ MOHAN P P P P P v I 7 500 3,500.00
7 |MOKKU P P P P p ] P 7 500 3,500.00
8 IPATELU P P p P P P P 7 | 500 1,500.00
|
! |
] SANGRAM P p o =] A el p 6 | 500 3,000.00
10 |PunpARI | p P P P P P P 7 500 3,500.00
1
e 35,600.00

«:@U\\Kﬁ
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—

VYAS VERMA & BABU NARAYAN KUSHVAHA

e

F15Z &1 ATH:. Sonpur Primery & Junior High schoal BT TUTA &1 ATH :- RAJU SINGH o
e | i : —
. AR bara | THAT [ ZGIOE
qAe | 30-10-2023]31-10-2023]01-11-2023]02-11-2023] 03-11-2023] 04-11-2023[05-11-2023| m...u_ T L
1
\ KULDEEP PAINTER & b o o A p 5 b ‘ _—— 4.800.00
CHITRKAAR
2 |RAJKUMAR P A P A P P ] 5 “ 500 2,500.00
3 |SHYAM NARAYAN P P P P P P P 7 4 500 3,500.00
4 |VIKAS P A P A P P P 5 __ 500 2,500.00
5  |ANIL P P P P P P p 7 500 3,500.00
6 |MOHAN B P P P P P ] ] 500 3,500.00
7 |MOKHU P P P A P P P 6 500 3,000.00
|
& |PATELU P p -] P p p p 7 =00 3,500.00
]
[ |
5 |SANGRAM ] - ] P A P 2 ] 500 3,000.00
_ _ [ [
10 *tc..sbhm_ P P P p p p _ P 7 500 __ 3,500.00 “
|
T
A _ 33,300.00
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FT5T &1 A17:- Sonpur Primery & Junior High school ®IZC 39TA &1 ATH - RAJU SINGH i c
e R R tew | ' THETIE FEanan
e 06-11-2023|07-11-2023| 08-11-2023| 09-11-2023]10-11-2023 : ]
, [KULDEEP PAINTER & - - 8 o 0 . 280 4.000.08
CHITRKAAR _
2 |RAIKUMAR P p p P p 5 500 2,500.00
3 |SHYAM NARAYAN P P p P P H 500 2,500.00
& |vikas P p p p P S 500 2,500.00
5  |aNiL P P P P P ] 500 2,500.00
6 |moHAN P P P P P 5 500 2,500.00
7 |moxmu p p P P P 5 500 2,500.00
8 |PATELU v P o P p 5 500 2,500.00
3 |SANGRAM P P p _ p P 5 _ 500 2,500.00
| _
10 |PUNDARI p P p ﬁ P p s | 50 2,500.00
e 26,500.00

e TR Taalete 3

S

o

DY AN
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4499 46
5 09AAYFRB491E1ZA | INVOICE |

—
/CODE: 09
—_—

R.K. STONE WORKS

r Add. Sonpur, Ahraura - Mirzapur
_I;:Oki No. . 63 Vehicle NoUP 6395 59 45 DIIH.QQIJ.L[&?-&Z--"

Details of recelver (Bllled to) Detalls of Consignee (sheeped to)

H-m-V‘J"n&_VERMHQAGHBUNnﬂn?nNFU H W AHHame.
add. CHAKINATA AHRAURA,CHUNAR mIRZAPUR | [asa. SordPUR RANUMAN mANDIR

State UTTAR PRR'DE SH State Code: State upy State Code:
No.o|0 9| R|A[T|Fk[3|o|2(8]K|1|Z|Y] [N
Sr. No,| Name of Product HSN Code Qnty. Rato Amount
Sand Stone 2516
18418 CHRUKA 1549/ gaff 3059 47244= |50
Freight Charge: 4724-4-= S50
s ]r ; Total Amount Before Tax
Total Amount of Invoice (In Wodrs : dd: CGST @ 2.5% | Ial — 1]
_l%‘quw'skhjw&i %d: SGST @ 2.5% el = |
Bank Name: Bank of Baroda Add: IGST @
Branch : Ahraura - Mirzapur Total Amount After Tax 49 606= [)a
AJC No : 28440200000332
IFSC Code:BARBOAHRABS

Amount of Tax Subject to Reverse Fhargn: Authorised Signature
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4500 47
" 5 09AAYFRBASTEIZA [INVOICE
_.EEJEE: 09
R.K. STONE WORKS
r Add. Sonpur, Ahraura - Mirzapur
Involce No. ) 6-4 Vehicle Nol[} Pé‘DRU 7&6;6 Dato.QgJM}gﬁ.a:;...
Dotails of receivor (Bllled to) Detaills of Consignee (sheeped to)
Name. VY ASVERMA,BARUNARAYAN KUSHWAHA| |Name.
Add. CHAK IATA. AHRAULA CHUNA R m)RZAPUR_||acaSopPOR HANUMAN MAND]
Stato State Code: State (U pj State Code:
somlolg|AlAFrIFIlo|218 |k |1 [Z]u] |[FeT
Sr. No.| Name of Product HSN Code Qnty. Rate Amount
Sand Stone 2516
|8X)B cHA LKA 1550/ 30'50/=| 47275= |ev
Freight Charge: 4'7 275= |0
Total Amount Before Tax
Tptal Amount of inyoice (in Wi drs] ........... w | Add: CGST @ 2.5% | ] &] — %)
ALY, ‘SM ]m?loﬁw/ Aﬂ{%}h" Add: SGST @ 2.5% “ 8' e a'?
Bank Name: Bank of Baroda Add: 1GST @ _
Branch - Ahraura - Mirzapur Total Amount After Tax 4‘9 b 38'—-'— 75
AJ/C No : 28440200000332
IFSC Code:BARBOAHRABS
Amount of Tax Subject to Reverse thrgu: Authorised Signature
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4501 48
& 09AAYFRE491E1ZA |INVOICE |

R.K. STONE WORKS

r Add. Sonpur, Ahraura - Mirzapur
Inve . R vehicle NoUUP$ZRS 5945 | Date. Qﬂ/ﬂ/@@ﬁiﬂ

Involce No.

Dotails of receiver (Bllled to) Details of Consignee (sheeped to)
add.CHAKIATA AHRAVRACHUNAK MIRZAPUK add.50NPUR HANUMAN mANDIRK
State UWRRL PRHBESH State Code: State (U P State Code:
No.no|0|alA|A[TIF[K|glb]2[8]K|1 [Z[Y] |[Neiw
Sr. No. Name of Product HSN Code Qnty. Rate Amount

Sand Stone 2516

[BY )% CHAUKA 1557 Jovso |47275= |ov

Freight Charge: 472,7 5'—-‘- &0
¥ Total Amount Before Tax

Total Amounl of InvoIE. drs]m. w ...... Add: CGST @ 2.5% 1) Bl= R

addudly ﬂ‘ﬁ.}hf- Add: SGST @ 2.5% 18] = |87
Bank Name: Bank of Baroda Add: IGST @
Total Amount After Tax 49L3IB= |7

Branch : Ahraura - Mirzapur
A/C No : 28440200000332
IFSC Code:BARBOAHRABS

N

Authorised Signature

Amount of Tax Subject to Reverse Charge:
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4502 49
P
/CODE: 09
R.K. STONE WORKS
3 Add. Sonpur, Ahraura - Mirzapur
wocaNe RO ¢ Vohiclo Nol) P& SAP S 74 L | vate. 20/ 1I[ 203
Detalls of recelver (Bllled to) Dotalls of Consignee (sheeped to)
Name.
mC" JATARA Add SONPUR HANGMAN maND K
UTTAR IEEﬁEESH State Codo: State (Lp) State Code:
ﬁi’?fnoﬂnn*rpk;;ugamzu geTe
Sr. No. Name of Product HSN Codo Qnty. Rate Amount
Sand Stone 2516
188 CHAGKRA psst,/ I0:So/=| 47275 = |eo
Frelght Charge: 47219= |oo
Total Amount Before Tax
rnm{;gzw -
Total Amount o involu (ln Wodrs) . Add: CGST @ 2.5% ” B = B3
HRavsone/ 214 hoewd 'fmﬂ‘éﬂ Add: SGST @ 2.5% 118/ = |87
Eank Name: Bank of Baroda Add:1GST @
Branch : Ahraura - Mirzapur Total Amount After Tax 49688 = |75
A/C No : 28440200000332
IFSC Code:BARBOAHRABS
Ll -
Amount of Tax Subject to Reverse Charge: Authorised Signature
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4503 50
JSEOKPPT119M124 INVOICE Mob.9118381362
HeATeoio, ERT - HITomgY
involce No. nne Date. .S b Lo D ..

vOJ Detalls of recelver (Bliled to)

Name.. CAMC’RE,% @-.—L.)\\).\.o'*(j}a_\@\&

Y

V) c:r;?é\L

Addrﬂ'ﬂs ........

GSTIN No. Oﬂﬂh-—r -FH..3¢9—% K’.\._Z—Q

F Bo\igvgﬁ 30 6% ‘ 80—00:04
2> Q—;}_‘mf\f_%cra;\ SO Yo |Teoo=x>)
34 e Yo |240 | 16400=}
e lo [286 | 2Be0=[>

Total Amount Before Tax _; g :2 otr=fKv

Add: CGST @ d_j"f-. U2R =P

add:sest@ G o | U 3G=qO
Add: IGST @
Total Amount After Tax U G 0743
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4504 51

$9EOKPPT119M124 INVOICE Mob.9118381362
p'b-é_: 09

Namo ST VY. O, S IV 5] |
Address .. ?"\\:\Vgﬁuﬂb\ﬂ\d\a .?ﬂ.m B Mo 0 by L -1 S
6STIN No. 3.3 AR T I 20. 28 RVZe s

Sr. No. Name of Product HSN Code Qnty. Rate Amount
(- 30\%‘?}1\% Q6 |00 2 lovo
AR
BN Neuwn ,
2 Q%F\Rzem;w) Yo [VWe | S{oo=F

\
1 X O

o

Total Amount Before Tax L\ 100 =2

add:casT@ <) /. | A7 G R =l<*

Add: SGST @ 51 2. 1A S2 ==

Add: 1GST @

Total Amount After Tax UG 2o0&5T

Sl

L |
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4505 5
' 9EOKPPT119MAZ4 INVOICE Mob.9118381362
+ODE: 09
BN SUCTHISGIoT
TR, IEARN - HomgR
~ 867 Date. L\t 2o
Dagtalls of rocelver (Billed to)

Namu%ﬁﬁ%ﬂ\\%mm&”ﬂ‘ﬁﬂ — —

....... (N \*\&Jr—m’n\m\ci\}?ﬂi\ihlﬁ NN
GSTIN No. .@.g.apﬂ";;&'g.@l&%\mu .......................................

\” &3 -»..E TN 233 Yo | )\ Soo=]o
Gy
2,- Ei {m 70 'lgo 560’0-'-'-‘*:0

Total Amount Before Tax

2] |oO=F"F

Add: CGST @ ! -~
Add: SGST @ % Jo 22774 =+

Add:IGST@

Total Amount After Tax

\’\'37‘73: o

hu‘lhorhtdm\

1%y

ql

ity
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AT, HEINT, T, TR, Asqy 231301

Ao Fo dlo dlo SHREF & W (SUH TAT & 19
ARIAVT FAATFT) & F HARE A0 fTFAgR
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- e EE

T, HEINT, Te17Te,_gaan, Asigy 231301

Ao Fo dlo dYo gHIEHF & T3H (U TAT & «1q
ARV FRAATET) F FT FraRe gafavoiia SFagr
& A @ yrufAe EwE I3 g, g 37N,
frEmE @ W garg 9T 7 AvEAT ST S S
T B S A Y W g

ﬁmmaﬁwﬁmmlaﬂ?ﬁiil
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P IRIRCAREIGE

qHoAlct, HEINT, 712, FaR, AT 231301

#°$°a°$°§m&§§#(maﬁ&m\
ARV FHAATET) & FRT HARE TAER SFaerT
& #e W wufAs REwm T\ geherdn, a3,
dedldl R, fawews Teere, Siaug Ay #
fewm #r g gars 4T 7 wEa w1 F FE
IAT § S hr TS TUEAT & |

# garsh Ioorad HIAST hY HIHAT HFIAVFIAT § |
kﬂ-‘nz rHor g,)urﬂ =~

e QUG
S10fA0 TehaTra

, MRS
SIMT@&HW
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ANNEXURE - 4

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
il : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

ENVIRO-TEEH SERVICES

An. Analylical Laboralory
(A GOVERNMENT APPROVED LAB)

) Gus

ISO 9001/14001/45001

TEST REPORT NO :

ETS/1159/01/2022

TEST REPORT

DATE OF REPORT: 11.01.2022

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By

Sampling Location
Sampling Method

Sampling Machine Placed At Height
Weather Condition

Wind Direction

Equipment Used

SHRI BABU NARAYAN KUSHAWAHA

S/0 SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR DIST-MIRZAPUR
LEASE AREA 2.02 HECT

06.01.2022

08.01.2022

11.01.2022

06.01.2022 To 07.01.2022 (CO for 1.0 Hrs.)
10:35 AM To 10:35 AM

1159

ETS STAFF

AT PROJECT SITE
ETS/STP/AIR-01

1.5 METER FROM GROUND LEVEL
CLEAR Ambient Temperature: 210 °C
E To W

Respirable Dust Sampler (PM10) + Fine Particulate Sampler (PMz )

S. Test Parameter Unit Result Specification/L.imit Test Method
No. (As per CPCRB)
1| Particulate Matters, (PM1o) | ug/m3 92.9 For 24 Hrs.=100 IS 5182 (Part-23) |
2 Farticulate Mgtters,(PMz.s) pg/m? 46.3 For 24 Hrs.=60 1S 5182 (Part-24)
3 | Sulphur Dioxide, (SOz2) pg/m?® 16.8 For 24 Hrs.=30 IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NO2) hg/m? 324 For 24 Hrs.=80 I1S: 5182 (Part-6)
5 | Carbon Monoxide,(CO) mg/m?3 0.69 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 : (Part- 10)
**E*A*End of Test Report®****
For EF\ O-TECH SERVILES
\ Page 1 of 1
CHEC
SHRADD AUTHORIZED SIGNATORY
Format No ETS/LABMR-01, Issue No. 05, Date 07 04.2019, Amd. No. 04 Date 01.04.2019
Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.



Ayush Mishra
ANNEXURE - 4


],  ENVIRO-TEGH SERVICES @ Gu#t
An Analylical Laboralory ISO 9001/14001/45001

(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO.: ETS/1159/01/2022 DATE OF REPORT: 11.01.2022
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : SHRI BABU NARAYAN KUSHAWAHA

S/O SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring : 06.01.2022
Monitoring Start Date 1 06.01.2022
Monitoring End Date : 07.01.2022
Duration Of Monitoring : 24 HOURS
Sample ID No i 1167
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
S. ' Test Parameter Unit Result Specification/Limit | Test Method
No. (As per CPCB)
1 Day Time Noise Level Leq :dB (A) 67.3 75 IS: 9989
2 Night Time Noise Level Leq :dB (A) 55.5 70 IS: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M. ;
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. *****End of Test Report*™***

For ENVIRO-TECH SERV
Page 1 of 1 " RVICES

MD HUVRAJ

w

k.rr\)!t_lll! i\ u Na ";‘"r

UJH%IEED GNATORY

Note:- Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TECH SERVICES

email : etslab2012@gmail.com

D G

An Analyltical Laloratory

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
| Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT NO :

ETS/1168/07/2022

TEST REPORT

DATE OF REPORT: 10.07.2022

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

SHRI BABU NARAYAN KUSHAWAHA

S/O SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

ISO 9001/14001/45001

Date of Monitoring 06.07.2022

Analysis Start Date 08.07.2022

Analysis End Date 10.07.2022

Duration Of Monitoring 06.07.2022 To 07.07.2022 (CO for 1.0 Hrs.)
Time Of Monitoring 10:35 AM To 10:35 AM

Sample ID No 1168

Sampling Done By ETS STAFF

Sampling Location AT PROJECT SITE

Sampling Method ETS/STP/AIR-01

Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 420 °C
Wind Direction : IE To W
Equipment Used . Respirable Dust Sampler (PM10) + Fine Particulate Sampler (PM2s)
S. Test Parameter Unit Result Specification/Limit Test Method
No. (As per CPCB)
1 Particulate Matters,(PM1o) pg/m? 82.7 For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PMz.s) Hg/m?® 41.4 For 24 Hrs.=60 IS 5182 (Part-24)

3 | Sulphur Dioxide, (SO2) pg/m? 16.6 For 24 Hrs.=80 1S: 5182 (Part-2) |
4 | Nitrogen Dioxide,(NOz) pg/m?3 315 For 24 Hrs.=80 I1S: 5182 (Part-6) |
5 | Carhbon Monoxide,(CO) mg/m? 0.52 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 : (Part- 10) :

*REEXEnd of Test Report***** ‘
For ENVIRO-TECH SERVICES
MD HUMRAJ
Page 1 of 1 Quaiity Manager

A RIZED SIGNATORY

Format No ETS/LAB/TR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

Note:-
1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.
4. Our liability is limited to invoice value only.
5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report,
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TEGN SERVICES @ Guf

A Analylical Laloralory ISO 9001/14001/45001
(A GOVERNMENT APPROVED LAB) ‘

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO.: ETS/1169/07/2022 DATE OF REPORT: 10.07.2022
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : SHRI BABU NARAYAN KUSHAWAHA

S/0 SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR DIST-MIRZAPUR

LEASE AREA 2.02 HECT

Date of Monitoring : 06.07.2022
Monitoring Start Date 1 06.07.2022
Monitoring End Date : 07.07.2022
Duration Of Monitoring : 24 HOURS
Sample ID No 1189
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
S. Test Parameter Unit Result | Specification/Limit | Test Method
No. (As per CPCB)
1 Day Time Noise Level Leq :dB (A) 67.7 75 IS: 9989
2 Night Time Noise Level Leq :dB (A) 58.6 70 IS: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. *****End of Test Report*****

~ o~

For ENVIRO-T ECH SERVICES

AUTH ED SIGNATORY

Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.

Page 1 of 1




ENVIRO-TECN SERVICES

An Analyltical Laboratory

ISO 9001/14001/45001

(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com

Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT NO: ETS/1107/01/2021

TEST REPORT

DATE OF REPORT: 11.01.2021

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

SHRI BABU NARAYAN KUSHAWAHA

S/O SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring 06.01.2021

Analysis Start Date 08.01.2021

Analysis End Date 11.01.2021

Duration Of Monitoring 06.01.2021 To 07.01.2021 (COfor 1.0 Hrs.)

Time Of Monitoring 10:35 AM To 10:35 AM

Sample ID No 1107

Sampling Done By ETS STAFF

Sampling Location AT PROJECT SITE

Sampling Method ETS/STP/AIR-01

Sampling Machine Placed At Height 1.5 METER FROM GROUND LEVEL

Weather Condition CLEAR Ambient Temperature: 21.0 °C

Wind Direction E To W

Equipment Used Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PMz )

S. Test Parameter Unit Result Specification/Limit |  Test Method

No. (As per CPCB)

L Particulate Matters,(PM1o) pg/m? 91.9 For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PMas) pg/m® | 47.3 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SOz) pg/m?3 15.8 For 24 Hrs.=80 IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NO2) pug/m? 34.4 For 24 Hrs.=80 IS: 5182 (Part-6)
5 | Carbon Monoxide,(CO) mg/m? 0.62 For 8 Hrs.=2/ For 1 Hrs.=4 IS 5182 : (Part- 10)

*AR*XEnd of Test Report™*****
FOI’ EN".-":_F 5 s -“'---]' -
Page 1 of 1

Format No ETS/LAB/TR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.

RIZED SIGNATORY



ENVIRO-TEEH SERVICES @
(A GOVERNMENT APPROVEgnLﬁ:)L}M fulorclory 150 9001

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 8911516076, 98117368063

TEST REPORT

TEST REPORT NO.:  ETS/1108/01/2021 DATE OF REPORT: 11.01.2021

AMBIENT NOISE MONITORING REPORT

Name And Address of Customer : SHRI BABU NARAYAN KUSHAWAHA
S/O SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-

MIRZAPUR
LEASE AREA 2.02 HECT
Date of Monitoring : 06.01.2021
Monitoring Start Date : 06.01.2021
Monitoring End Date ¢ 07.01.2021
Duration Of Monitoring : 24 HOURS
Sample ID No : 1108
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
S. Test Parameter Unit Result Specification/Limit | Test Method
No. (As per CPCB)
I | Day Time Noise Level Leq:dB(A) | 683 75 IS: 9989
2 Night Time Noise Level Leq :dB (A) 56.5 70 1S: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. *****End of Test Report*****
Page 1 of 1 For ENVIRO-TECH SERVICES

MP HUMRAJ

; _ w-hanager
vSHRADDHA GUPTA AUT;IZED S%NATORY

1. Test reports without ETS braBt MOETHIRA/FRap2 niskisertid lysowraahora04rr019, Amd. No. 04 Date 01.04.2019

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to inveice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TEEGH SERVICES

ISO 9001!14001!45001

An Analytical Laboratory

(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com

| Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT NO :

ETS/1185/07/2021

TEST REPORT

DATE OF REPORT: 10.07.2021

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By

Sampling Location
Sampling Method

SHRI BABU NARAYAN KUSHAWAHA

S/0 SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR DIST-MIRZAPUR
LEASE AREA 2.02 HECT

06.07.2021

08.07.2021

10.07.2021

06.01.2021 To 07.01.2021 (CO for 1.0 Hrs.)
10:35 AM To 10:35 AM

1185

ETS STAFF

AT PROJECT SITE
ETS/STP/AIR-01

Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 420 oC
Wind Direction ¥ E To w
Equipment Used Respirable Dust Sampler (PMio) + Fine Particulate Sampler (PMzs)
S. Test Parameter Unit Result Specification/Limit Test Method
No. (As per CPCB)
1 Particulate Matters,(PMH1o) ug/ms3 83.8 For 24 Hrs.=100 IS 5182 (Part-23)

2 | Particulate Matters,(PMzs) pg/ms3 46.5 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SOz) Hg/m? 15.6 For 24 Hrs.=80 IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NO2) pg/m?3 31.7 For 24 Hrs.=80 IS: 5182 (Part-6)
5 | Carbon Monoxide,(CO) mg/m? 0.56 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 : (Part- 10)
*EEFEEN of Test Report*****
For ENVIRO-TECH SERVICE
Page 1 of 1

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TBGCH SERVICES

An Analylical Laloralory SO 9001/14001/45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in

Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO.:  ETS/1186/07/2021

DATE OF REPORT: 10.07.2021

AMBIENT NOISE MONITORING REPORT

Name And Address of Customer : SHRI BABU NARAYAN KUSHAWAHA
S/0O SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR

LEASE AREA 2.02 HECT

Date of Monitoring : 06.07.2021
Monitoring Start Date : 06.07.2021
Monitoring End Date : 07.07.2021
Duration Of Monitoring : 24 HOURS
Sample ID No : 1186
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
S. Test Parameter ’ Unit Result Specification/Limit | Test Method
No. (As per CPCB)
1 Day Time Noise Level Leq :dB (A) 68.7 75 IS: 9989
2 Night Time Noise Level Leq :dB (A) 55.6 70 IS: 9989

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.

*****End of Test Report*****

For ENVIRO. Ty e
Page 1 of 1 “T1SERVICES
RAJ
gar
AUTHORIZED SIGNATORY
Note:- Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to inveice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




2 udt

An Analylical Laboralory |sc; 9001/14001/45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

ENVIRO-TEEH SERVICES

email :

TEST REPORT

TESTREPORTNO:  ETS/1016/01/2020 DATE OF REPORT: 10.01.2020
AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

SHRI BABU NARAYAN KUSHAWAHA

S/O SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Name And Address of Customer

Date of Monitoring 06.01.2020

Analysis Start Date 08.01.2020

Analysis End Date 10.01.2020

Duration Of Monitoring 06.01.2020 To 07.01.2020 (CO for 1.0 Hrs.)
Time Of Monitoring 10:35 AM To 10:35 AM
Sample ID No 1016

Sampling Done By ETS STAFF

Sampling Location AT PROJECT SITE

Sampling Method ETS/STP/AIR-01

Sampling Machine Placed At Height 1.5 METER FROM GROUND LEVEL
Weather Condition CLEAR Ambient Temperature: 21.0 °C
Wind Direction E To w

Equipment Used

Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PM2 5)

Format No ETS/LAB/TR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

Note:-

QOur liability is limited to inveice value only.

e

Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
The results indicated only refer to the tested samples and listed applicable parameters.
No complaint will be entertained if received after 7 days of issue of test report.

S. Test Parameter Unit Result Specification/Limit Test Method
No. (As per CPCB)
1 | Particulate Matters,(PM1o) Hg/m? 94.8 For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PMas) pg/m?3 49.5 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SO2) pg/m?® 17.2 For 24 Hrs.=80 IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NO2) Hg/m?3 36.8 For 24 Hrs.=80 IS: 5182 (Part-6)
~ 5 | Carbon Monoxide,(CO) mg/m? 0.63 For 8 Hrs.=2/ For 1 Hrs.=4 IS 5182 : (Part- 10)
*¥E**¥*XEnd of Test Report*****
For ENVI CH SERVICES
Page 1 of 1 Quality Manager

Aulﬁﬁ;z’?s‘ﬂg;GNATORY

The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.



email : etslab2012@gmail.com

Website : www.etslab.in

ENVIRO-TEEH SERVICES

Aon Analylical Laloralory
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

Ph.: 9911516076, 9811736063

ISO 9001/14001/45001

TEST REPORT NO.:

ETS/1017/01/2020

TEST REPORT

DATE OF REPORT:

AMBIENT NOISE MONITORING REPORT

Name And Address of Customer

Date of Monitoring
Monitoring Start Date
Monitoring End Date
Duration Of Monitoring
Sample ID No
Monitoring Done By
Sampling Location
Sampling Method
Category Of Area

SHRI BABU NARAYAN KUSHAWAHA
S/O SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR DIST-MIRZAPUR

LEASE AREA 2.02 HECT

06.01.2020
06.01.2020
07.01.2020

24 HOURS

1017

ETS STAFF

AT PROJECT SITE
ETS/STP/NOISE-01
INDUSTRIAL AREA

10.01.2020

S. Test Parameter Unit Result Specification/Limit | Test Method
No. (As per CPCB)
' 1| Day Time Noise Level Leq:dB(A) | 713 75 S: 9989
2 Night Time Noise Level Leq :dB (A) 62.5 70 IS: 9989

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.

_". J L |

| ¥ .lll.'l

‘.h ﬁ".:" /,f
CHECKEREBY>~
SHRADDHA GUPTA

4. Our liability is limited to invoice value only.

Page 1 of 1

*****End of Test Report™***

1AV

=

o ] | =Y
H SERVICES

For ENVIRO-TECIH

RAT LI I"":"’}J

IVIiL Lo VI
Quality Manager

MB SIGNATORY

Note:- Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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ENVIRO-TEPCH SERVICES

Ao Analylical Laboralory

1SO 90011’1;4001;‘45001

email :

etslab2012@gmail.com

(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

| Ph.: 89911516076, 9811736063

Website : www.etslab.in

TEST REPORT NO: ETS/1016/07/202

0

TEST REPORT

DATE OF REPORT: 10.07.2020

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

SHRI BABU NARAYAN KUSHAWAHA

S/O SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring 06.07.2020

Analysis Start Date 08.07.2020

Analysis End Date 10.07.2020

Duration Of Monitoring 06.01.2020 To 07.01.2020 (CO for 1.0 Hrs.)
Time Of Monitoring 10:35 AM To 10:35 AM
Sample ID No 1016

Sampling Done By ETS STAFF

Sampling Location AT PROJECT SITE

Sampling Method ETS/STP/AIR-01

Sampling Machine Placed At Height 15 METER FROM GROUND LEVEL
Weather Condition CLEAR Ambient Temperature: 420 °C
Wind Direction E To W

Equipment Used

Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PM2 s)

-8 Test Parameter Unit Result Specification/Limit Test Method
No. | (As per CPCB)
1| Particulate Matters,(PMro) ug/md 96.8 For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PM2.s) pg/m?3 49.5 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SOz) pg/m3 17.6 For 24 Hrs.=80 IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NOz) Hg/m?3 347 For 24 Hrs.=80 IS: 5182 (Part-6)
5 | Carbon Monoxide (CO) mg/m? 0.58 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 : (Part- 10)
*Hx*E*End of Test Report*****
For ENVIRC-TECH SERVICES
Page 1 of 1 Wuality Manager

SHRADDHA Gl GUPTA

A IZERQ SIGNATORY

Format No ETS/LAB/TR-01, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

Note:-

|
2
3
4. Our liability is limited to invoice value only.
s,
6.

- Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
- The results indicated only refer to the tested samples and listed applicable parameters.
- No complaint will be entertained if received after 7 days of issue of test report.

The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




= ENVIRO-TEON SERVICES @ GuF
S An Analylical Laboralory SO 9001/14001/45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORTNO..  ETS/1017/07/2020 DATE OF REPORT: 10.07.2020
AMBIENT NOISE MONITORING REPORT

| Name And Address of Customer : SHRI BABU NARAYAN KUSHAWAHA
S/O SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring : 06.07.2020
Monitoring Start Date : 06.07.2020
Monitoring End Date : 07.07.2020
Duration Of Monitoring : 24 HOURS
Sample ID No ;1017
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
S. Test Parameter Unit Result Specification/Limit | Test Method
No. (As per CPCB)
1 | Day Time Noise Level Leq :dB (A) 67.9 75 IS: 9989
2 Night Time Noise Level Leq :dB (A) 59.2 70 IS: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. *****End of Test Report*****

Page 1 of 1

iglity Manager

SHRADDHA GUPTA AU IZED SIGNATORY

Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

Note:-

. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

. The results indicated only refer to the tested samples and listed applicable parameters.

. No complaint will be entertained if received after 7 days of issue of test report.

. Our liability is limited to inveice value only.

. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report,

. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.

= I =



ENVIRO-TEE SERVICES @ Gud

An Analylical Laloralory ISO 9001/14001/45001
(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.8. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO : ETS/1159/11/2016 DATE OF REPORT: 25.11.2016
AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT
Name And Address of Customer ¢ SHRI BABU NARAYAN KUSHAWAHA

S/O SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring : 21.11.2016

Analysis Start Date : 23.11.2016

Analysis End Date 1 25.11.2016

Duration Of Monitoring : 21.11.2016 To 22.11.2016 (CO for 1.0 Hrs.)

Time Of Monitoring : 10:35 AM To 10:35 AM

Sample ID No i 11568

Sampling Done By S ETSISTARR

Sampling Location : AT PROJECT SITE

Sampling Method : ETS/STP/AIR-01

Sampling Machine Placed At Height & 15 METER FROM GROUND LEVEL

Weather Condition : CLEAR Ambient Temperature: 21.0 °C

Wind Direction . E To w

Equipment Used ! Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PMz.s)
S. Test Parameter Unit Result Specification/Limit Test Method

No. (As per CPCB)
1 | Particulate Matters,(PM1o) pg/m? 87.9 For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PM2.s) pg/m? 40.3 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SOz2) Hg/m?® 15.8 For 24 Hrs.=80 IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NOz) Hg/m? 30.4 For 24 Hrs.=80 IS: 5182 (Part-6)
5 | Carbon Monoxide,(CO) mg/m? 057 | For8Hrs.=2/For1Hrs=4 IS 5182 : (Part- 10)

**¥X¥XEnd of Test Report™*****

Page 1 of 1 w__EﬁWervices

AUTHORIZEUSIGNATORY
Lab In-charge

Note:-

I. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TECH SERVICES Q@ GuF

ﬁr&\ An Analylical Laboralory SO 9001/14001/45001
(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO.:  ETS/11569/11/2016 DATE OF REPORT: 25.11.2016

AMBIENT NOISE MONITORING REPORT

Name And Address of Customer :  SHRI BABU NARAYAN KUSHAWAHA
S/0 SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring : 21.11.2016
Monitoring Start Date : 21.11.2016
Monitoring End Date i 22.11.2016
Duration Of Monitoring : 24 HOURS
Sample ID No i 1157
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
S. |  TestParameter ~Unit Result | Specification/Limit | Test Method
No. (As per CPCB)
1 Day Time Noise Level Leq :dB (A) 68.3 75 IS: 9989
2 | Night Time Noise Level Leq:dB(A) | 545 70 IS: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. =*=*End of Test Report™***
Page 1 of 1

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

1. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report,

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




An Analylical Laboralory ISO 9001/14001/45001

ENVIRO-TECH SERVICES

(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORT NO: ETS/1159/07/2017 DATE OF REPORT: 21.07.2017
AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT
Name And Address of Customer . SHRI BABU NARAYAN KUSHAWAHA

S/0 SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring : 17.07.2017

Analysis Start Date : 19.07.2017

Analysis End Date : 21.07.2017

Duration Of Monitoring : 17.07.2017 To 18.07.2017 (CO for 1.0 Hrs.)

Time Of Monitoring + 10:35 AM To 10:35 AM

Sample ID No £ 1159

Sampling Done By : ETS STAFF

Sampling Location : AT PROJECT SITE

Sampling Method : ETS/STP/AIR-01

Sampling Machine Placed At Height ¢ 15 METER FROM GROUND LEVEL

Weather Condition : CLEAR Ambient Temperature: 21.00 4G

Wind Direction = To W

Equipment Used : Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PMz s)
S. Test Parameter Unit Result Specification/Limit Test Method

No. (As per CPCB)
I | Particulate Matters,(PM1o) [ pg/mé 81.9 | For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PMzs) ] pg/m? 41.3 1 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SOz2) ug/ms 17.8 For 24 Hrs.=80 1S: 5182 (Part-2)
4 | Nitrogen Dioxide,(NO2) pg/m? 29.4 For 24 Hrs.=80 IS: 5182 (Part-6)
5 | Carbon Monoxide,(CQO) mg/m? 0.59 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 : (Part- 10)

#EEXEENd of Test Report*****

Page 1 of 1

Note:-

L. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TEEH SERVICES @ GuF

I\\ An Analiylical Laboralory ISO 9001/14001/45001
= (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORTNO.:  ETS/1160/07/2017 DATE OF REPORT: 21.07.2017
AMBIENT NOISE MONITORING REPORT

Name And Address of Customer :  SHRI BABU NARAYAN KUSHAWAHA
S/0O SHRI RAM SAHAY KUSHAWAHA |
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring : 16.07.2017
Monitoring Start Date 1 16.07.2017
Monitoring End Date T 17.07.2017
Duration Of Monitoring : 24 HOURS
Sample ID No : 1160
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
S. Test Parameter Unit Resulit Specification/Limit | Test Method
No. (As per CPCB)
1 Day Time Noise Level Leq :dB (A) 68.3 75 IS: 9989
2 Night Time Noise Level Leq :dB (A) 54.5 70 IS: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. *****End of Test Report*™***

Page 1 of 1

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TEEH SERVICES

email

: etslab2012@gmail.com

An Anclylical Laloratory

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
| Website : www.etslab.in |

Ph.: 9911516076, 9811736063

TEST REPORT NO :

ETS/1159/01/2017

TEST REPORT

DATE OF REPORT: 22.01.2017

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

SHRI BABU NARAYAN KUSHAWAHA

S/O SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR, DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring 16.01.2017

Analysis Start Date 18.01.2017

Analysis End Date 22.01.2017

Duration Of Monitoring 16.01.2017 To 17.01.2017 (CO for 1.0 Hrs.)
Time Of Monitoring 10:35 AM To 10:35 AM
Sample ID No 1159

Sampling Done By ETS STAFF

Sampling Location AT PROJECT SITE

Sampling Method ETS/STP/AIR-01

Sampling Machine Placed At Height 1.5 METER FROM GROUND LEVEL
Weather Condition CLEAR Ambient Temperature: 210 °C
Wind Direction E To W

Equipment Used

Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PMz5s)

ISO 9001.-‘1 4001/45001

S. Test Parameter Unit Result Specification/Limit Test Method
No. (As per CPCB)

1 | Particulate Matters,(PM1o) pg/ms3 90.9 For 24 Hrs.=100 IS 5182 (Part-23)

2 Particulate Matters,(PM2s) pg/m? 443 For 24 Hrs.=60 IS 5182 (Part-24)

3 | Sulphur Dioxide, (SO2) pg/m? 15.8 For 24 Hrs.=80 1S: 5182 (Part-2)

4 NitFogen Dioxide,(NOz2) pg/m? 30.4 For 24 Hrs.=80 I1S: 5182 (Part-8)

5 | Carbon Monoxide,(CO) mg/m? 0.57 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 : (Part- 10)

****¥*End of Test Report***#*
Page 1 of 1 For B Dt

AUTHOI%

L. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.
4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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ENVIRO-TEEH SERVICES @ Gui®

An Analylical Laloralory SO 9001/14001/45001
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516078, 9811736063

TEST REPORT

TEST REPORT NO.: ETS/1160/01/2017 DATE OF REPORT: 22.01.2017
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer :  SHRI BABU NARAYAN KUSHAWAHA

S/0 SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring : 16.01.2017
Monitoring Start Date : 16.01.2017
Monitoring End Date 1 17.01.2017
Duration Of Monitoring : 24 HCURS
Sample ID No : 1160
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA
8. Test Parameter Unit Result Specification/Limit | Test Method
No. (As per CPCB)
1 Day Time Noise Level Leq :dB (A) 67.3 75 I1S: 9989
2 Night Time Noise Level Leq :dB (A) 55.5 70 I1S: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. *****End of Test Report****
Page 1 of 1

fkar Mittal

FNRIRS e

AUTHORIZE

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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ENVIRO-TEEH SERVICES

A Analylical Laboralory

(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
etslab2012@gmail.com

| Website : www.etslab.in | Ph.: 9911516076, 9811736063

s

ISO 9001/14001/45001

TEST REPORT NO .

ETS/1023/07/2019

TEST REPORT

DATE OF REPORT: 26.07.2019

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By
Sampling Location

SHRI BABU NARAYAN KUSHAWAHA

S/0 SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

22.07.2019

24.07.2019

26.07.2019

22.07.2019 To
10:35 AM To
1023

ETS STAFF

AT PROJECT SITE

23.07.2019 (CO for 1.0 Hrs.)
10:35 AM

Sampling Method ETS/STP/AIR-01

Sampling Machine Placed At Height i 15 METER FROM GROUND LEVEL

Weather Condition : CLEAR Ambient Temperature: 420 °C

Wind Direction I = To w

Equipment Used Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PM25)
S. Test Parameter Unit Result Specification/Limit Test Method

No. (As per CPCB)
1 Particulate Matters,(PM1o) Hg/m?3 93.9 For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PMzs) Hg/m?3 46.4 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SO2) Hg/m?3 18.2 For 24 Hrs.=80 IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NOz) pg/m3 38.7 For 24 Hrs.=80 IS: 5182 (Part-6)
5 | Carbon Monoxide,(CO) mg/m? 0.59 For 8 Hrs.=2 / For 1 Hrs =4 IS 5182 : (Part- 10)

*¥FERE*FENd of Test Report*****
Page 1 of 1

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




T, ENVIRO-TEGH SERVICES @ (¥

An Aualylical Laboratory ISO 9001/14001/45001

(A GOVERNMENT APPROVED LAB)

ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
TR email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063
TEST REPORT
TEST REPORT NO.:  ETS/1024/07/2019 DATE OF REPORT: 26.07.2019
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer . SHRI BABU NARAYAN KUSHAWAHA

S/O SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring : 22.07.2019
Monitoring Start Date 1 22.07.2019
Monitoring End Date . 23.07.2019
Duration Of Monitoring : 24 HOURS
Sample ID No ;1024
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/ISTP/NOISE-01
Category Of Area : INDUSTRIAL AREA
S. Test Parameter Unit Result | Specification/Limit | Test Method
No. . (As per CPCB)
1 | Day Time Noise Level Leq:dB(A) | 68.9 75 IS: 9989
2 Night Time Noise Level Leq :dB (A) 592 | 70 IS: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M. ****End of Test Report™***

Page 1 of 1

AUTHORIZED SiGNATORYE

Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

1. Test reports without ETS LAB HOLOGRAM are not issued by our labaratory.
2. The results indicated only refer to the tested samples and listed applicable parameters,
3. No complaint will be entertained if received after 7 days of issue of test report,
4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

- This test report shall not be used in any advertising media or as evidence in the court of Law without prior Iwrittun permission of the laboratory.




An. Analytical Laloralory

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT NO: ETS/1160/01/2019

TEST REPORT

DATE OF REPORT: 22.01.2019

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By

Sampling Location
Sampling Method

Sampling Machine Placed At Height
Weather Condition

Wind Direction

Equipment Used

SHRI BABU NARAYAN KUSHAWAHA

S/0O SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR DIST-MIRZAPUR
LEASE AREA 2.02 HECT

16.01.2019

18.01.2019

22.01.2019

16.01.2019 To 17.01.2019 (CO for 1.0 Hrs.)
10:35 AM To 10:35 AM

1160

ETS STAFF

AT PROJECT SITE
ETS/STP/AIR-01

1.5 METER FROM GROUND LEVEL
CLEAR Ambient Temperature: 210 °C
E To W

Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PMzs)

Note:-

S. Test Parameter Unit Result Specification/Limit Test Method
No. (As per CPCB)
1 | Particulate Matters,(PM1o) pg/m?3 94.9 For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PM2s) pg/m?3 423 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dicxide, (SO2) Hg/m3 ] 17.8 For 24 Hrs.=80 I1S: 5182 (Part-2)
4 | Nitrogen Dioxide,(NOz) pg/m? 30.4 For 24 Hrs.=80 1S: 5182 (Part-6)
5 | Carbon Monoxide,(CO) mg/m?3 0.55 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 : (Part- 10)
**#x**End of Test Report*****
Page 1 of 1

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,
2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.

ISO 9001/14001/45001




ENVIRO-TEEH SERVICES

An Analylical Laboralory
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

ISO 9001/14001/45001

TEST REPORT

TEST REPORT NO.:  ETS/1161/01/2019 DATE OF REPORT:

AMBIENT NOISE MONITORING REPORT

22.01.2019

SHRI BABU NARAYAN KUSHAWAHA

S/0 SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Name And Address of Customer

Date of Monitoring 16.01.2019
Monitoring Start Date 16.01.2019
Monitoring End Date 17.01.2019
Duration Of Monitoring 24 HOURS

Sample ID No 1161

Monitoring Done By
Sampling Location
Sampling Method

ETS STAFF
AT PROJECT SITE
ETS/STP/NOISE-01

Category Of Area INDUSTRIAL AREA
S. Test Parameter Unit Result Specification/Limit | Test Method
No. (As per CPCB)
1 Day Time Noise Level Leqg :dB (A) 63.3 75 IS: 9989
2 Night Time Noise Level Leq :dB (A) 52.5 70 IS: 9989

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.

Night time is reckoned in between 10.00 P.M. and 06.00 A.M. ****End of Test Report™***

Page 1 of 1 .
agete For EnvirosTesh Services
2z kar Mittal
ab In-
AUTHORIZED SIGNATORG %€
Note:- Format No ETS/LAB/TR-02, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

- Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

. The results indicated only refer to the tested samples and listed applicable parameters.

. No complaint will be entertained if received after 7 days of issue of test report.

. Our liability is limited to invoice value only.

- The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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ENVIRO-TEEH SERVICES

An Analylical Laboralory

(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT NO :

ETS/1024/07/2018

TEST REPORT

DATE OF REPORT: 13.07.2018

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By

Sampling Location
Sampling Method

SHRI BABU NARAYAN KUSHAWAHA

§/0 SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

09.07.2018

11.07.2018

13.07.2018

09.07.2018 To 10.07.2018 (CO for 1.0 Hrs.)
10:35 AM To 10:35 AM

1024

ETS STAFF

AT PROJECT SITE
ETS/STP/AIR-01

ISO 9001/14001/45001

Sampling Machine Placed At Height 15

METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 420 °C
Wind Direction t E To W
Equipment Used Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PM2s)
S. Test Parameter Unit Result Specification/Limit Test Method
No. (As per CPCB)
1 | Particulate Matters,(PM1o) pg/m? 92.8 For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PMzs) pg/m?® 455 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SO2) pg/m? 17.6 For 24 Hrs.=80 1S: 5182 (Part-2)
4 | Nitrogen Dioxide,(NO2) pg/m? 347 For 24 Hrs.=80 1S: 5182 (Part-6)
5 | Carbon Monoxide,(CO) mg/m? 0.58 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 : (Part- 10)

*xx*x*End of Test Report*****

Page 1 of 1

. AUTHORIZ

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TEEN SERVICES

Au Analylical Laloralory
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

) Guie

1ISO 9001/14001/45001

TEST REPORT

TEST REPORT NO.:  ETS/1025/07/2018 DATE OF REPORT:

AMBIENT NOISE MONITORING REPORT

13.07.2018

SHRI BABU NARAYAN KUSHAWAHA

S/O SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Name And Address of Customer

Date of Monitoring 08.07.2018
Moenitoring Start Date 09.07.2018
Monitoring End Date 10.07.2018
Duration Of Monitoring 24 HOURS

Sample ID No : 1025

Monitoring Done By ETS STAFF
Sampling Location AT PROJECT SITE
Sampling Method ETS/STP/NOISE-01

Category Of Area INDUSTRIAL AREA
S. Test Parameter Unit Result | Specification/Limit | Test Method
No. (As per CPCB)
| | Day Time Noise Level Leq:dB (A) | 69.9 | 75 IS: 9989
2 Night Time Noise Level Leqg :dB (A) 58.2 70 I1S: 9989

Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.

*****End of Test Report™***

Page 1 of 1

Note:-
1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.
2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.
‘ 4. Our liability is limited to invoice value only.
5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TEBEH SERVICES

) G

ISO 9001/14001/45001

An Analylical Lalboralory

(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com

Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT NO :

ETS/1162/01/2018

TEST REPORT

DATE OF REPORT: 22.01.2018

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT

Name And Address of Customer

Date of Monitoring
Analysis Start Date
Analysis End Date
Duration Of Monitoring
Time Of Monitoring
Sample ID No
Sampling Done By

Sampling Location
Sampling Method

Sampling Machine Placed At Height
Weather Condition
Wind Direction

SHRI BABU NARAYAN KUSHAWAHA

S/0 SHRI RAM SAHAY KUSHAWAHA

VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR,DIST-MIRZAPUR
LEASE AREA 2.02 HECT

16.01.2018

18.01.2018

22.01.2018

16.01.2018 To 17.01.2018 (CO for 1.0 Hrs.)
10:35 AM To 10:35 AM
1162

ETS STAFF

AT PROJECT SITE

ETS/STP/AIR-01

1.5 METER FROM GROUND LEVEL

CLEAR Ambient Temperature: 210 °C

E To W

Equipment Used Respirable Dust Sampler (PM1o) + Fine Particulate Sampler (PMs)
S. Test Parameter Unit Result Specification/Limit Test Method
No. (As per CPCB)
1 | Particulate Matters,(PM1o) Hg/m?3 93.9 For 24 Hrs.=100 IS 5182 (Part-23)
2 | Particulate Matters,(PM2.s) pg/m3 41.3 For 24 Hrs.=60 IS 5182 (Part-24)
3 | Sulphur Dioxide, (SOz) pg/m?3 17.8 For 24 Hrs.=80 IS: 5182 (Part-2)
4 | Nitrogen Dioxide,(NO2) pg/m3 34.4 For 24 Hrs.=80 IS: 5182 (Part-6)
5 | Carbon Monoxide (CO) mg/m? 0.59 For 8 Hrs.=2 / For 1 Hrs.=4 IS 5182 : (Part- 10) |
****F*End of Test Report*** =
Page 1 of 1

Note:-
L. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.
3. No complaint will be entertained if received after 7 days of issue of test report.

4
5

. Our liability is limited to invoice value only.

- The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




= ENVIRO-TEGH SERVICES @ Giik
X An Analylical Laboratory |sg900|1z14001145501'
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063

TEST REPORT

TEST REPORTNO..  ETS/1163/01/2018 DATE OF REPORT: 22.01.2018
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : SHRI BABU NARAYAN KUSHAWAHA

S/0 SHRI RAM SAHAY KUSHAWAHA
VILL- SONPUR CHAKJATA, TEHSIL-CHUNAR DIST-MIRZAPUR
LEASE AREA 2.02 HECT

Date of Monitoring : 16.01.2018
Monitoring Start Date : 16.01.2018
Monitoring End Date : 17.01.2018
Duration Of Monitoring : 24 HOURS
Sample ID No 1163
Monitoring Done By : ETS STAFF
Sampling Location : AT PROJECT SITE
Sampling Method : ETS/STP/NOISE-01
Category Of Area : INDUSTRIAL AREA

S. ~ Test Parameter Unit Result | Specification/Limit | Test Method

No. (As per CPCB)
"1 | Day Time Noise Level Leq:dB(A) | 65.3 75 IS: 9989

2 | Night Time Noise Level Leq:dB (A) | 545 70 IS: 9989
Remark: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.

Night time is reckoned in between 10.00 P.M. and 06.00 A.M. *****End of Test Report*****

Page 1 of 1

2. The results indicated only refer to the tested samples and listed applicable parameters.

3. No complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limited to invoice value only.

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.
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Ground Water Department

(Namaml Gange & Rural Water Supply Department)
Minlstry of Jal Shaktl
Government of Uttar Pradesh

Form 3 (A)
(Commercial or Industrial or Infrastructural or bulk user)

[See Rule 8(1)]

Certificate Of Registration Of Existing/New Well
[UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019)

Registration No.: 202211000363

Name of the Owner VYAS VERMA

Address of the Applicant G s JIATA:  Applcation Form Serial No. MRZP112ZRINOOIS
Date of Submlsslon 121172022 Specimen Signature
Company Name KVV INFRATECH AND TRADERS = Company Address Village - Sonpur, \{_n.mpur

Location Particulars

Distriet Mirzapur Block RAJGARH
Plot No/Khasra Ne. ARAJINO - 497 and 198 Municipality/Corporation No
Ward NoJ/loldiag No. NA

Particular of the Existing Well and Pumping Device

Date of Construction/Siaking of the /1540499

Well B
- Type of Well | Tube Well Boring | Depth of the Well (In mﬂ_u-] - 110.00 il
‘ Purpose of well ' Industrial ‘ Assembly Size(For Tube Well) |
Stralner Position (For TubeWel) . N ) o 1
L Type of Pump Used .Euhrntl_'iib-lc_ - . H.P. of the Pump [ 1.50 -
. Operational Device | Electric Motor ' Rate of Withdrawal (m3/br.) ‘ 200
Date of Energization (In Case of Electric Pump) ] i?.rll’lm_.l - .|
This certificate of registration is issued on the basis ;;c ml'unmli;:&;rm-l.bcd—b; |.b: applicant whjcﬂ; th_ne l:ondlu'unzn!;w_ﬂuT —
Conditions

1. For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix water meters, which record rate and
quantum of extraction, at outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user,
until the contrary is proved. The rate of extraction of ground water from the well as shown in item 3{k) shall not exceed to the recorded rate from water
meters.

2. The District Ground Water Management Council reserves the right 1o stop extraction of ground water from the well due to quality hazards or any other
reasons, if the situation so demands.

3. In case of any change of cwnership of the existing well, fresh registration has 1o be obtained.

4. No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at S1. (2) and (3) of this cemificate
shall be made without prior permission of the District Ground Water Management Council. Any deviation in this regard shall lead to cancellation of this

registration.
5. In case, any of the particulars [ information furnished by the applicant in his application for issuance of this registration is found to be incorrect dunng
verification at any subsequent stage, this registration is liable for cancellation.
6. Construction of piczometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to this

office on monthly basis.
7. Guidellnes for Installation of Plezometers snd their Monitoring

Piczometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
cquipment. It is also used to take water sample for waler quality testing whenever needed. General guidelines for installation of piczometers are as

about blank [
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ANNEXURE - 5
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